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Jodhpur 219'6 

o or akhpur 2328 

I%atnagar 2136' 

Samastipur 1116 

Dihrugarh 912 

New Bongaigaon 1824 

Bagh Oogra 492 

Pandu 480 

Myaore 2160 

Golden Rock 648 

Hubli 3816 

--_....-
Total 124476 
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Construction of Nandor 

Mailmeswar Dam 

2527. ~HRI SAHABRAO PATIL 
DONGANDKAR: Will the Minister of 
IRRIGATION AND POWBR be pleased 
to state: 

ta) whether it is proposed to cons­
tluct Nandur Madmeswar Dam in Nasik 
Oi strict of Muharashtra ; 

(b) if 80, by what tim e it is lik~ly 
to be compl et ed ; and 

(c) how mu:h total amount is 
likely to be spent on the said Dam'? 

THB MINISTER OF IRRIGATION 
ANt{) POWER (SHRI B. SHANKARA­
N~ND): (a) to (c): Mahat aahtra 
OoveJnm-ent has taken up the Project 
for execution and it is likelIY to be 
completed ouring the VIII Five Year 
Plan. As per the project accepted by 
tbe Plr.nn:ng Commission in 1981, it is 
estimated' to COlt Rs., 12.66 crores. 
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SuaestiODI of Matbr. Committee 
for Helping Shipping Transport 

2528. DR. O. VIlA Y A RAMA 
RAO : WiH the Minister of SHIPI'I'NG 
AND 1 RANSPORT be pleased to 
state: 

(a) whether a Committee headed 
by Shri K. C. Mathru has made certain 
suagestions for helping Indian Shipping 
Industry; 

(b) if so, the details thereof and 
reaction of Government thereto; 

(c) whether Government have any 
plan to launch nuclear powered ship.; 
and 

(d) whether Government are at 
present hiring foreign cargo 'ships at 
the cost of Indinn shippers 1 

THE MINISTER OF ST ATE OF 
THE MINISTRY OF SHIPPING AND 
TRANSPORl (SHRI Z. R. ANSARI): 
(a) No Committee headed by Shri K. 
C. Mathru was set up by Government. 
However, a ,roup of shipowners which 
included Shri I K. C. Mathru, was rc .. 
quested by Member (Transport), Plan­
ning Commission to give a report on 
"Non .. Financial distance to India Sh ipp­
ing Companies". 

~b) Certajn suggest ions like cargo 
support to Indian Shipping Companies 
expediting the procedure relating to 
buying and selling of vessels, priority 
berthing for Indhn ships at Indian 
Ports, improvement in Port facilities 
for faster turn around, supply of fuel 
and diesel at international prices at 
Indian Ports, etc., have been made. 
No dccison on these suggest ions has 
been taken by Government. 

(c) and (d) : No, Sir. 

[ Trans/ationJ 
Handing over Badarpur T.P.P. to 

DF..sU 

2S29. DR. CHANDRA SHEKHARf 
TRIPATHI : . Will tho Mjn iSler 0 
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IRRtelA nON AND ·'POWBR. be "leased 
to state: 

(a) whether it \s a fact that Natio­
nal Thermal Power Cooperation bas, 
decided to band over Badarpur Ther­
mal Power S!ation to Delhi Electricity 
Supply Undert'lkings ; and 

(b) if so, the reasons transfor and 
the time by which it is I ike Iy to be 
handed over to tbe Delhi Electricity 
Supply Undertakings? 

THE MINISTER OF STATE IN 
TIm DEPARTMENT OF POWER 
(SHRl A~ U~ -NEHRU): -(a) Yes~' 
Sir. 

(b) Does not arise in view of (a) 

above. 

[Engl/,hl 

Introduction of a Tra_in between 
Dibrugarh and Ranchi 

2530. SJIRI PIYU~ TIRAKY: 
Will the Minister of 'RAILWAYS be 
pleased to state: 

(a) whether Government propose 
to i.ltroduee a direct train between 
Dibrughur and Ranchi via Andal­
Bandel-Sainthia and Purulia keepin, 
in view the tribal labourers safe move­
ment to this part of th ~ country; 

(b) jf so, by what time; and 

(c) if not, the reasons therefor '1 

THE MINIS1BR OF RAILWAYS 
(SHRI BANSI LAL) : (a) No, Sir. 

(b) Does not arise. 

(e) Introduction of new trains is 
not possible due to scarcity of resources 
in shope of coaches, locomotives and 
line capacity on route. 

Amenetles at Various Stations In 
Orissa 

-
2~3 1. SHRI ANADI CHARAN 

DAS:. Will the Mini,ster of RAJL. 
WAYS be pJeased to stale': 

(a) whether Gove'rnment are aware 
that the Railwray Stations and 
even Railway junctions' 'in Orissa 
in the SE Railway, namely Jaipur­
Keonjhar Road, Bhadrak, Soro, Bala. 
sore etc. have veJY fe.w drink­
ing water points and have no cold 
drinking water arrangements; 

(b) whether Government propose 
to provide more water points and cold 
water points at these stat. ions ; and 

(c) if so, the details thereof '1 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) to (c): Pro­
vision of drinking water at all stations 
is considered a basic amenity. Adequate 
drinkng wtaer suppaly arrangements 
e~\st at Jaipur-Keonjhar Road, Bhadrak 
and Balasore Stations. At Soro, there 
is a proposal to augment the wat er 
supply nrrangement by providing one 
more hand tubewell. 

Bhadrak and Balasorc Stations arc 
provided with water-coolers Water­
coolers are to be provided at stations 
where mOre than 1000 passengers are 
dealt with in a day_ Due to pan city of 
funds, it has not been possibl e to pro. 
vide the water coolers as per nor ms. 
Within the limited resources the pro­
"ision of water coolers is being made 
in consultation with Passenger Amo. 
nity Committees. 

Admission of SC/ST Candidates in 
Kendriya Vidyalayas of Delhi 

2532~ SHRI LALA RAM KBN: 
Will the Minister of EDUCATiON be 
pleased to refer to Unstarred Question 
No. S923 dated 6 May, 1985 and 
state: 

(a\ whether all the received sets 
for can4loatea be1onain, to SCtST for 




